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zmwuuumm 1971, for—

L Allocation of time to the Resolutions at item Nos. 2, 3 and 4 set
down in the List of Business for Friday, the 10th December, 1971.

I Qlassification and allocation of time for discussion of Bills (Vide
Appendis).

mwgmm(M)mm: (Amend-

Dr. Karni Singh, Rajmata Krishoa Kumari Jodhpur and  Shnl
Fatehsinghrao Gackwad, under Rule 294(1)(a) of the Rules of

Alloimemt of time to Resolutions

3. The Memben who ha! tabled the resolutions were invited to atiend the
Sarvashri Bibhuti Mishra, H. NMQ&R-V Bade attended.

4. The Committee recommend the allocation of time as follows:—

(1) Resolution regarding unemployment. 14 bours
(2) Resolution regarding recognition to German Demo- 1§ bhours
cratic Republc.

(3) Resolution regarding increase in D. A, for Ceatral 1} hours
Government employees.

Classification and ollocation ©f time to Bills
Mdua&mmwmmm
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9. The Committee recommend that—

(i)h-&whdmeuMhMlm
be agreed to by the House;



2

{ii) the classification and allocation of sime to Bills by the Couammittee,
: as shown in the Appendix, be agroed to by the House; and
(iii) Ds. Karni Singh, Rajymata Krishna Kumari Jodhpur and Shri

Fatchsinghrao Gagkwad be permitted to move for leave to mtro-
duce their Conatitation (Amendment) Bill.

New Devur;

G. G. SWELL,
December 7. 1971, Chairma,
Agrahuyana 16, 1893 (Saka). Committee on Private Members'

Bills and Resolutions.



APPENDIX

SL Name of the Bill and the Bill No. Category Time re-
No. Member-in-charge recommen- commended
ded by the
Committee
1 2 3 4 5
1 The Coastitution (Amendment) 136 of 1971 B 1 hours

Bill, 1971 (Substitution of
article 368) by Shri C.
Chirtibabu.

The Crop Insurance Corporation 148 of 1971
Bill, 1971 by Shri C. Chittibabu.

3 The Judges (Prohibition of 137 of 1971
hearing in certain cases) Bill,
1971 by Shri Shibban
Lal Saksena.

»

B 1$ hours

B 1i_houn
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